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Mr. Amit Nath Mathur, Counsel for applicant. 
Mr. Anupam Agarwal, Counsel for respondents. 

Heard tne learned counsel for the parties. 

The applicant has filed· this OA feeling 
aggrieved by the non-implementation of his transfer 
o'rder dated 23.06.2006 by which he was transferred 
from Hindaun to Gangapur City an·d further he was 
neither paid salary nor permitted to sign the 
Attendance Register in the office. 

Today, it was admitted by the learned counsel 
for the parties that the applicant may report duty to 
the next higher authority i.e. Assistant Divisional 
Engineer within ten da~ and respondents will ensure 
that ~ he shall be relieved immediately. 
Accordingly the OA is disposed of with no order as to 
costs. 
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